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CEIITRAL ADHINlSTiWIWE TRIBUNAL
principal bench, new DELHI. L(

O.A. NO.2213/93 V.

Hontbli 3ii8tice Chettur S«nk«r«n N.ir (3), Cliaiir«i«n
Hon-bla Shri R-N. AHG03A, Benber (A)

Naw Dalhl. thla 30th Nay of October. 1996

3ailol. o/o Shri Nihol.
C/o Shri Doep Chand.
r/o C.939 Netaji Nogor
NQJ DELHI. ... Applloont

(by Shri U.P. Sharaa. Advocate)

Union of India, through.
The Socrotary.
fliniotry of Urhan Oovolopaont.
NEW DELHI.

The Chief Engineer.
C.P.U.O. Niroen Bhawan.
N£U OELHI.

The Executive Engineer (Eiectrieal)
Air Conditioning. Diviaion No.l
C.P.U.O.. Vidut Bhawan.
Shankar Rarketj _ ^
NEU DELHI. Reapondente

(By Shri B. Loll. Advocate)

ORDER

Chettur Sankaran Nair (3). Chairaan

Applicant cleiaa re-angateaent en the

baeia that he had worked for Reapondente with

ahort breaka between 1979 and 1987. Thia plea
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ia conteatai by Rasponianta who aobait that ha had

only warkatf for a faw daya, Thay would alao aubnit

that Applicant has approached this Tribunal aix

yaara after the alleged teruin tian of work.

Having ragard to tha long delay on the part of tha

Applicant in eeaking radraaaal from this Tribunal,

ue daclina jurisdiction and disniss the Application,

No costa.

(R.K. AHgoaA
Heubef (A)

Oatas, this 30th Octabar 1996,

! c vA <»H

(CH£TTUR SANKARAN NAIR(3))
Chairuan


